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Increase in Price of DDA Flats under the 

Self-Financing: Scheme 

*134. SHRI HARVENDRA SINGH 
HANSPAL: Will the Minister of WORKS 
AND HOUSING he pleased to state: 

(a) whether it is a fact that under the 'self 
financing schemes' and under other housing 
schemes also the Delhi Development 
Authority has increased the prices of  flats; 

(b) if so, what are the reasons therefor; 

(c) whether the Baweja Committee has 
pointed out that the prices of different types 
of dwelling units was on the high side; and 

(d) if so,  whether  some  machine, is 
proposed to be evolved to go into the  
increases  made  in  prices  of   the units,  in  
consultation   with  the   allottees? 

THE MINISTER OF PARLIAMENTARY 
AFFAIRS AND WORKS AND HOUSING 
(SHRI BHISHMA NARAIN SINGH): (a) and 
(b). The D.D.A. has reported that the cost in 
self-financing schemes and other housing 
schemes is related to the plinth area, the 
design, and the construction/developmental 
costs as also the locality. As a result of the 
general increase in the cost component, there 
has been increase in costs in the housing 
schemes of the D.DA. 

(c) The Baweja Committee in its report   
submitted   to   Government  had 
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commented     on  the increase in     the price 
of D.D.A. flats. 

(d) The D.D.A. has reported that in view of 
the position stated in reply to parts (a) and (b) 
above, there is no such proposal. 

Communication with the World Bank 
Regarding the Sardar Sarover Project 

*135. PROF. RAMLAL PARIKH: Will 
the Minister of IRRIGATION be pleased to 
state : 

(a) whether any communications were sent to 
the World Bank regarding the Sardar Sarover 
Project of Narmada Irrigation Scheme by the 
Rajasthan Government and the Cen-
Government during  1980; 

(b) if so, what are the detail in 
this regard; 

(c) what are the details of the replies 
received from World Bank to each 
communication; 

(d) whether the State Governments are 
empowered to communicate with the World 
Bank directly in such mat-ters; and 

(e) if so, what are the guide-lines issued 
by the Central Government to the State 
Governments in this regard? 

THE MINISTER OF AGRICULTURE AND 
RURAL RECONSTRUCTION AND 
IRRIGATION (RAO BIRENDRA SINGH) 
(a) to (c). As reported by Government of 
Rajasthan, no letter was sent by them to the 
World Bank regarding Sardar Sarovar Project 
in Gujarat. The Ministry of Irrigation had in 
consultation with Department of Economic 
Affairs, istry of Finance addressed a letter 
dated 1-8-80 to local office of the World Bank 
enclosing copies of the identification report on 
Sardar Sarovar Project prepared by 
Government of Gujarat. No reply to this letter 
has been received from the World Bank, who 
are, howe,ver, examining the Project. 

(d) and (e). In Government of India, 
Department of Economic Affairs in the 
Ministry of Finance, is the nodal Ministry so 
far as matters per- 

taining to World Bank are concerned and 
ordinarily communications, especially those 
involving general policy issues, are carried on 
by or through them. However, in regard to 
details of State projects being considered by 
the World Bank for credit assistance, there 
can be direct communication between State 
Governments concerned and World Bank. 

 


